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Meiv Deihi, the 16" May, 2014

Te,
All Chiel Commissioners of hcome-1ax.
All Directors General of [ncome-tax

sanf Madam,

' OF OWSOWS W W

subject: - Orders passed under scction 264 6f the lncome Tay Aet - Adminisiesiie
W suprrvision- reg,

=~ Under Section 264 of the Tncome Tax Act, 1961 (hereinsfier teferred 40 a4 the At A
: Comm gsioner of Income Tax (CIT hmay, sither of lus own motian:ar on &n spriicstion mads by

the sssesses. revise & order pasted by ar suthanty-subordisate 10 kime The C1] ey before
9 revising such, oider, miabe enguiry of esuse gush enquiry to be made enc gabpedt tooihe
provisions of the Aet, past Such order which i3 96t préjusicial 1a 1he fesessee,
i‘ . The statutory Tunelion under-section 264 of the Aol perfarmed B the CIT 15 peouirsd 1o
(&1 repamer by the CIT and also El._,"“l“_..f-:E.: |_:| th= SUPETISAT COfficers. Therefase 3thss been

" d.f-'ﬂd"'d v is5ue the J-I'_IJ_.I'\,_.l'I-‘.Jﬂr-' '-'-'"ll:lvf'll,]'l_l::;n o be Ciis ]'_|"'_|J__i:'_u forihanth i1 respeet-of 'F!.-._-ﬂ.'_'E FHssRs
under section 264 of the Act:-

v

331 The CIT shall prepare a brief of the orders passed underseetion 264 6F the Aciand repor
the same to the Prineipal Chisf Lﬂn:m;ssimm { Ineorme ~Tex! Ch if‘:i' ST Ssioner o1 Income -

Tax(CCIT)in the monthly T letter along with & copy af sueh drder,

¥

b} The-Pr. COITY CCIT shall repor 1he dufiber of orders I:.::;:.;-rf nnder section 264 of ths
Actby te CeIT under histher jurisdicton along with histher phseration ir. relaiion 16 anv order,
#if deemed fil, o the Zonal Menibes of the CBET in the nionthly D

ishall 2ls0 communicate histher observation 1o the O1T

letter. The Pr COTTYCELT

5 The above Instruction may be broughi (o.the knowledee of sl concerned

e

4. Hind: version of the Instraction will folloow.
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